
IN THE ClNTRAL ADHIiMl^TRAliy £ TRIBUNAl

principal bench

OA - 99 2/95
Vjith ^ y' / • ,
OAs 363/95, 1313/95, 302/96, 1171/95, 2339/95,
OA 1840/96, 124/96; 2305/95, 153^95, 1070/95
OA 1170/95, 1073/95 and 1371/95^

New Delhi this the 30th Day ot January, 1997

Hon'ble Smt, Lakshmi Suaiiinathan, f'lenbar (j)
Hon'ble Shri R.K, Ahooja, Member (a)

OA 992/95

1, 3h, Shankar Prasad'U arma
Home Guard
R/o OQ 40 2, Gautam Puri II,
I.T.O. Neu Qelhi-2

2, 3h. Amrit Lai

s/o Suryugpal
r/o 2140, Si tar am Bazar
Katrago, Kulsaha, OaIhi-6

3, Sh.Raj Kumar
r/o 0-124, Gautampuri, ITOjNeu Delhi-2

4, Sh.Ram Kishan Gupta,
r/o 0-200/B Kartar Nag^ ,
D3lhi.-53

5, Sh.Bachha Singh
S/o Sh, Gulab Singh
r/o F~l/a50,3undsr Nagari, Dslhi~93

6, 3h,Lal Chand
r/o A-I/64 ,Nandnagri ,0 8lhi~-9 3

7» Sh.Loundu Singh
r/o 0-133,Goutampuri II
I<,T»0. Nquj Dalhi-2

8. Sh.Arjun Pd.U arm a
s/o 3h,Chand Pd.Werraa

«■ r/o 0-137, Gautampuri ir
T'' I.r.O, New Delhi-2

9, Sh.Anil Kumar S harm a
r/o GB-90, Narayana Gaon,
Delhi.

lO,3h.Hari Singh "
s/o Ram Prasad
H,No,771, Gali No,16,
Ashok r\!agar, D8lhi-93

11, 3h,,Sunder Lai
s/o Sh.Rameshuar Dayal
r/o U-23 Sec, a Bhaguati Uihar
Uttam Nagar, DaIhi-59 v

1 2, Sh „H ans Raj
r/o 1377, Bagichi T an Sukh fiai,
Agnieri Gat.e, Dalhi-6

13,Sh,Surander Singh
r/o Gali No,4, Sadik R§m Chaudhri
Dayal pur, DBihi-94



14, 3h,3agdish Chand
I  s/o Sh.Bhoolan Ram

R/o H,i\lo,l235, -Gunj Meer Khan Turik,
Mangata, Dslhi-2

15, Sh.C.B.Kaushik,
s/o Sh.Chiranji Lai
R/o A-55jMadipur 33 Colony, Delhi

15, Sh,Mar ash Kumar
s/o Sh.i^unshi Lai
r/o Ramashchand H.Mo 0,134,-
Bhagirthi Uihar, Delhi-.94

17, Sh.Girender Singh
r/o K-206/60 K-Block,
DO A Flat, 3ah angir Puri , DelhL-33

IB, Sh,Ra^inder Kumar
s/o Sh,3hukh Lai
r/o H.No,160,Vill.Holanki Khurd ,
Delhi-a2

19, Sh.Qeen Dayal Ram
s/o 3h.R am Kishan
r/o 30 59 Dhaka \/ill, Gandhi Ashram Camp,,
0alhi~9

20, Sh.Surender Singh Yadav
s/o Sh.Sukh Ram Singh
R/o Barrack Mo, 10, Police Station
Parliament Street, Nau Delhi-1

(By Advocate Shri 3,C,Madan ) Applicants

V/ s,

1, Lt.Governor 5 Govt.ot MCT of Oalhi,
Raj Bhayap, Delhi

2, Director General of Home Guards & Civil
Oafenca, Raja Garden, l\!/Delhi-27

(By AdvoEate Shri Surat Singh )

OA 363/96

r  1. 3h,3abar 3ingh( 4132)
>  s/o Sh.Prare Lai

H,Mo.B-224, Ashok Magar ,f'1andali Road, .
Delhi 3hahdara-5'3

2, 3h,3ai Kishan (990)
E-131-A,Gali Mo.2
Mew Salem Pur, Shahdara,Delhi-53

3, Sh.Sahib Miya (988)
s/o Sh.Rehmat Khah
H ,Mq, 1851,3hiualan Hahri Gali Patay Bali
Chandni fiahan, Dar ya Can j ,i\l/0elhi, 2

4, Sh, Ram Ratten (9 86)
H.Mo, 8-224, Ashok Magar, flandali Road,
Delhi Shahdara—53,

5, Sh.Flahavir Singh (1013)
H,No,1748, Pona flamur Pur,Marsla,
0elhi-40

6, Sh.Surjeat Singh (1016)
H.No, 1476, Kala Mahal Chbot ey Rgm Basti.
Darya Ganj , Delhi-2



.  7, Sh^Udey Singh (1008)
H.No. A-2.34, Gall No. 14,
Gandhi Road, Bshgon Pure, p8lhi-53

... Applicants

(By AduQCata Shri O.C.Madan )

Vs.

1, Ths,Gov/t,of NCT of Delhi through its
Chief Secretary, 5-Sham Math flarg,
Delhi.

2, The Director Ganer-al Ciuil, Defence &
Home Guards, Raja Gardens,N/Oelhi-25

(By Advocate Shri Surat Singh )

OA-131 3/95

1• Sh.V ed Pal
s/o M aiR atn
r/o uiliags 14ar ela(Kar ala)
Delhi.

2. Sh.Chokehy Lai
r/o A-B6, Adhyapak Nagar ,Nangloi,Delhi,

3. Sh.Virender

r/o 370 Kanjhaula, Delhi
4. Sh.Naresh Kumar

R/o 42-44, Knjh aualsf Delhi
.5, Sh.Umed Singh

r/o Village & Post Nizarnpur ,Delhi
6. Sh.Raj Kumar

r/o Village Sauda Post Gheura, Delhi

• •• Respondents

1
I • Sh.Bhaguan

r/d Village & P.O. Karala, Delhi,

8, Sh.Raj Kumar
s/o Gordian
r/o A-20 Hari Enclava, Kirari, Delhi

9, 3h, Rajender Kumar s/o Tek Ram
Village Tat esar, Delhi

10, 3h, Bare Lai
P-I—675 Budh Vihar, Sultanpuri, Delhi

11, Sh.Dayanana Singh
R/o Village & Post Tikri Kalan,Delhi

12, Sh.RajendEa Singh
r/o 72-A, Vina Enclave, Nangloi,Delhi.

13, Sh.Jaypal Singh
■  r/o Villaga Tilangpur Kotla, Delhi

14, 3h,Dharamveer Singh
r/o R-90, flangolpuri ,|D8lhi,

15, Sh.Ram Avtar

r/o 100 Kamruddin Nagar, N aggloi,Delhi
16, Sh.Layak Singh

.R/o 86-A Raje.ev Nagar Extension, Bagampur,
■ Delhi,

17, Sh.Hansraj
r/o Village &Post Ochandi, Delhi,

10, 3h, Rafi fiohan
r/o 66-A Amar Colony, Nangloi ,Delhi,



-4.

19, Sh.Uajesr Singh
r/o 72-A Vina Enciawe, Nangloi ,0elhi,

20, Sh.Ramashuar
r/o Village & Post Karala, Delhi

21, Sh.Mishri Lai
s/o Rameshuar Par sad
r/o Nangolpuri, Delhi

22, Sh.Suresh Kumar
r/o Nangloi ,Delhi

23, Sh.Ram 3 at an shah,
r/o Wangloi,Delhi,

(By Aduocate Shri 3,C,f1adan )

Vs.

1, Gout.of NUT of Delhi
through Chief Secretary
S-Sham Nath Klarg, Delhi

2, Commandant
Delhi Home Guards
CTI Complex, Rajs Garden, Weui Delhi

3, • Director General
Home Guards & Ciuil Defence

CTI Complex, Haja Garden, iMeu Delhi.

(By Aduocate Shri 3og Singh )

OA- 30 2/96

... Applicants

R espondent s

1, Sh.Shatrughan Poddar, H.G
s/o Sh.Kulsh ashujar Poddar,
r/o 52/53, Kirti Nag^ ,l\!/i5elhi

2, Sh.Ram Prasad 3ha, H,G
s/o Sh.Ram Chsndsr 3ha
r/o 52/53,Kirti Nagar, Deu Delhi,

3, 3h,3ai Karan'j H.G
s/o 3h .flini shuar ,
r/o F~81 , Aman Vihar, near Sultan Puri ,08lhi-41

4, Sh.Oal Chand, H.G
s/o Sh.Pr as ad i Lai
r/o Dhuggi No, 13,Behind Kamla Market, P.S.
Tagors Lane, Neu Delhi.

5, Sh.Ganga Ram, H.G
s/o Sh.Nain Sukh ,
r/o Gali No,4 Shahid Bhagat Singh Colony
Kr avan Nagar ,Dalhi-94

5, Sh.Virender Kumar, H.G
r/o AB-'438, Amar Puri, Ram Nagar, Pahar Ganj,
Neu Delhi-55

7, Sh.Ajab Singh, HG
r/o Village Paul, Sadiq Pur, P.O.Loni,
Oistt, Ghaziab3d(UP)

8, Sh.Pr em Kumar, H.G.
r/o H,No,7030/2, Mata Rameshuari Nehru Nag^ ,
Karol' Bagh, Nau Delhi-5

9, Sh.Ranjan Kumar Nayak,H, G
r/o ,yZ-T4i,Khampur , S'hadipur ,d est Petal Nag^ ,
N au D el h i - a



/
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10. S.hri Kishan, H.G.
r/o 3huggi No ,C-72/H-1 78 ,
Rajni Road, Kali Mandir, iNi.ear
Minto Road, Nag "Jalhi,

(by Adv/ocate Shri 3,C, Madan, )

.  Us.

1, The Gout,of NCT of Delhi through its
Ch-iaf Secrete y,5,Sham Nath Marg,
Delhi.

2, The Director Gsnaralj
■  Civ/il Defence k Home Guards,

Raja Gardens, Neu Delhi-27-

Applic ant s

... Raspord snt.s

(By Aduocate Shri Dog Singh )

OA-11 71/95

1. Sh.Qada Nand Tiuari, H.G

2.

3.

4.

5.

8.

9.

10.

11.

12.

13.

,
r/o 0-456,33 Camp,3uraj Park,
Banney Pur, Badli, Oalhi-92

Sh.Satish Babu, H.G.
s/o Sh.Asharfi Lai
r/o 0-794, 3ahangirpuri, Oslhi-33

Sh.Ravindsr Prasad Singh, H.G.
s/o 3h.3ai Nandan Singh
r/oB-16, KamalPark(Old)
Azad Pur, Dalhi.SS

Sh.Uirandsr Kumar, H.G.
s/o Sh.A^^adh Narain Singh
r/o B-16, Kamal ParkjAzad Pur ̂
Delhi-35.

Sh.Rajender Kumar, H £ .
r/o A-47, Shakar Pur Colony,
Anand 3as, Dslhi-34

Shri Rishi Pal Singh, H.G,
s/o 3h, Munshi Lai,
£-406, 3ahangirpuri , Oelhi-SS

Sh.Sh.Uimal Kumar, H.G.
r/o F-229 , 3, 3,C a-np Suraj Park,
Samaypur, Badli, Delhi,

Sh.Shobha Ram, H.G
s/o H-4-296, 3uggi, 3ahangirpuri,Delhi

"Sh.flalkhan Singh, H.G,
s/o Sh.Ram 3as Rafn,
r/o ^-2/107, MangOlpuri,D8lhi-83

Sh.,Kishan Bir Singh
r/o F-2/57-58 ,i1ongalpuri,Delhi,

Sh.Dev Nath,H.G.
r/o H-4, Block, 3huggi No,30-C/62,
3ahangirpuri ,p elhi-33

3h.flange Ram, H.G,
r/o 459, flandir Uali Gali, Azadpuri,U illag,3,DeIhi_

3h,Parma Nand Tiuari
s/o Sh.Shiu llurti f iu ari,
r/o Q-45B, 3. 3.Camp,Suraj Park,
Samaypur, Badli, Delhi~42



14. Shri Kamal Singh
}  r/o £-233, D, 3,Camp 3uraj Park,

Samaypur , Badli, Qelhi-42

15. Sh.Sikandar Rajak, H.G,
r/o M.P. Slock, Dhuggi No.219,
Pitampura, Daihi-34

16. Sh.Samay Singh, H.G.
r/o 42l,A2adpur Village, Delhi-33

17. Sh.Rama Nand Sharma, H.G,
r/o 535/5/G,T.K.Road,
Ajipur, Delhi-36

1

(By Advocate Shri G.C.i^adan )
Us.

1, The Govt.of NCI of Delhi
through Chief Secretary
5-3ham Nath Marg, Oslhi.

2, Director General
Home Guards and Civil Defence Organisation,
CTI Complex, Raja Garden., N/Delhi-27

Applicants

R espondents

(By Advocate Shri Jog Singh )

OA-2539/95

1. Shri Kartar Singh
S/o Shri Nathu Ram
Ex-Homs Guard

R/o U.p.Q, Khanpur
0 elhi-l 10036

(By Advocate Shri JyC.Madan )

U 3,

• ( Applic a nc

1. The Govt.of National Capital Territory of Delhi
through Chief Secretary,
5-Sham Nath flarg, Delhi,

2, The Director General
Horns Guards & Civil Dagence Orgn,
CTI Complex, Raja Garden,
New Delhi-27

... Respondents

(By Advocate Shri Jog Singh )

OA- 1840/96

1, Sh.Nand Kidmre
s/o Sh.Om Prakash
r/o B-14, Central Jail, Tihar ,N/Oelhi

2, Shri Ued Singh s/o Sh.Ram Sahai
p/o RZ-Q 1/B-5 l^ohan Garden, N/Oelhi-59

... Applicants
By Advocate Shri J.C.Madan )

Us.

1. The Govt.of NCT of Delhi & Ors
through its Chief Seer at a: y



R aspondent s

5,Sham Nath Marg,Delhi
2, The Comrnandafit, Home Guards,

CTI Cornp 12x, R a j a Gar d en >iJ/L# s 1 hi-27
3, The Commissioner-of Police,

Delhi Police Headquarters,! .P» Cscate,
(\l eu D elh i.

(By Advocate Sh.Uijay Pandit a )

OA-124/9 6

1, Sh.Akhlas Baua, Company Commander
s/o Shf^i Mohd.Taqi
2364, Katra Alam Bag Ballimar an ,D3lhi-6

u

2, Sh.RohtaSjSL
s/o 3h.Chandra Singh
llillags Audhandi ,D8lhi-39

3, 3h.3aq Pal Singh, a3L
C-215/5, Gali No.8, Chauhan Bangar
Seelampur, Qalhi-53

4,. Shri Om Prakash, HG ' i • <-
1124, Gali Samosa Farash Khana,Delhi-5

5. Sh.l'lukesh Kumai, HG -
F-24/3,Gali No,10, Brahampuri,
3 aelampur ,D elhi-53

6. Sh.Yogender Singh,HG
Gali No.8, Sihanipur, near CRP Tent
Khazari, Dslhi-94

7. Sh.inaya Shankar, HG
A-34, Gali No.1, Nanaksar, Soniya Vihar ,Delhi-94

8. Sh.Shiv Natha Saha, H2 ' '
350, Gautam Puri, ITO, N/D8lhi-2

9. Shri Raran Singh, HG
a/40, Gali No. 3, flust af abad ,Delhi-94

10. Sh,Dokhan Ram, HG
1/320a,Ram Nagar, Mandoli Road,
Shahdara, Delhi-32

11. Sh.Dev Nath Yadav, HG '
H,No.69, G.T.Karnal Road , Azadpur ,
Delhi-34,

12. Sh.Lachman Prasad, HS
156, Munshi Ram Colony
near fAukherjee Nagar-,Delhi-9

13. Sh.Parmesh Kumar
r/o C-64/,181 jHathi Park,
flat a Sundri Road, N eu Delhi-2

(By . Advocate 3h.3,C.Wadan ) ... Applicants

Us.

1. Govt.of NCI of Delhi
through Chief Secretary
5-3ham Nath Marg ,' D elhi,

2, Director General of Home Guards
and Civil Qefanc-e

Nishkam Seva Bhavan, Raja Garden ,N/Deihi-27

(By advocate Sh.Dog Singh ) ... Raspondant-
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OA-2305/95

1, ah. Ram Balak Sh sr majPlatoon Cornmandsr ,
H,No.-3, Khajoori Khas,0alhi-94

2, Sh.Gopi Ram,HG
H ,No, 2154 , Gali No. 8,"
Kailash Nagar, Dalhi-SI

3, Sh.Ram Krishan® HG
rVq H.No.41 ,Rajghat Poust House,
Kanchan Puri, Bela tillage,
Neui Dalhi-Z. '

4, Shri Ajay Kumar
r/o H.No,R-38,Gali No,19,Br ahmpuri,
-D8lhi-S3,

5, Shri Bhaguan Oass
H,No, R-38, Gali No . 19 , Br ahmpuri, Delhi-53

r  - - .

6, ShoRajman Ram
R/o J-iB, Bela'tillage, Rajghat "Pousr House,'.
N eu ijalhi-2

7, Sh.Jamuna P^asad
r/o B-65,SuarQ0p Nagar, P,0, Libaspuri ,
0 3lhi-42. ■ . -

• • • Applicants

(By Advocate Shri B.C.Nadan )

Us.,

1. Govt.ot NCT of Delhi through Chief Secy.
.5-Sham Nath M^arg, Delhi.

2. Director General of Home Guards and
Civil Dsfencs,
Nishkam Sgva Bhauan, Raja Garden,
New Delhi-27.

... Respond ant s
(By Advocate Shri -Bog Singh )

OA-10 70/95

1, Sh.Prsm Pal Singh
R/o Dhuggi No.18,Rajghat Power House,
1 .T,. Q . N Bw Delhi- 2

2, Sh.Niranjan Singh
R/o 70,Gan-3sh Lin0s,Kishan Ganj,
03lhi-6

3, . 3'"i. Kunuial Bahadur 3ax9na,3/o
Gang a Char an Sax en a
R/o A 31/156 G.ali No.5, 5
flat a CSandir Plar g ,f)1ai jpur ,
Shahdara, Delhi-53,

4, Sh.Parmanand Bhatt

r/o C-242,Kanchanpuri, Raj Ghat, -
Power House, New Dalhi-2

5, Sh.Ashok Kumar - - '
H,No, 298, Uill.i P.O.R-ukhrnilpur ,
Delhi-36

6, Sh.Chandi Prasad
H.No.60, Garhuali Mohalla, Laxmi f\lagar,
Oelhi-g2



VAp;.9-

^  7, Sh.Sahib Singh
27-B Uill.riularband,
Badai^p'-r , Qelhi-44

8, 3i.Ram Asrs
s/o R ai^ adh
R/o 89-B, Uill.Mubarakpur,
Pa^-vesh Nagar Colony .Delhi-BI

9, ' 3h. Snyam Chaudhary
R/O 263Q,3adar i^Jala Road,
3ad^ Bazar, Delhi-6

10, Sh.flunna Lai
R/O C/Q PolrCB 3balion,
Nizaiiuddhin,Nsu Delhi.

11, Sh.Ramesh Kumar
R/O 814, Chiragh Delhi, iM eu Delhi,

12, 3h . All Mahamaiad,
R/O 211/3, Old riustafabad,
Delhi-94

13, 3h, Yog Raj Sharma
R/O 17/92,Kala Mahal,Darya Ganj,
Delhi-.2

14, Sh.Uinod Kumar
R/O Sector 9 , r-381 , J,D,Camp
Tigri, 08lhi-62

l'5. Sh.Sat Pal Singh
R/O A-8/462,Oamuna Wihar,
Delhi-52

15, Sh.Babu Lai
H.No,5, Gali do,16,
Mai Basti, An and Par bat,
Delhi~5

17, Sh.Mittar Pal Singh
H.[\Io,l9, Adar sh Gali
East Gokulpuri Harijan Basti,
Meet Nagdi^ , Dal hi-9 3

18, Sh.MohamTad Ikhlash Khan
R/O 14/2 Budh yihar, Mandoli,
Nand iMagri, Dalhi-93

19, Sh.Naresh Chand Sh^ma
1/4229,Gali No,OpBal Bir Bagar ,
D8lhi-g2

20, Sh.Uino^ Kumar
R/O 9/2700 Kail ash Nagar,
Qali No,17,D9lhi-31

21, Sh.Suresh Kumar
s/o Sh.Mange Ram
H,No,19T5, Pane Papasion,
Nar 3la,0 8lhi-40

22, Sh.Salim Khan

H, No, G-83, Ali Nags? , Saurab \/ihar,
Daitpur Road, Badarpur, DaIhi-4-;

(By AduoCate Shri D.C.Madan )



Applicants

-10-

1. Lt« Gousrnor
f  Govt»or NCT of Dalhij

Rsj BhsusDy (J©lhi—^

2» Director General o f Horn eGuards
and Civil Defence, Nishkam Seua Bhauan,
R.jB GardBn, Nau DBlhl-27 Respaodarts

(By Advocate Shri 3ur at Singh)

OA-1 371/95

1, Sh, La jo at Rai
r/o H.No.16/609,Gali No.1
B ap a N ag ar , K ar □ 1B agh , N eu D alh i — d

2, Sh.Davender Kumar,
H;No.1l6-B,3yoti Colony, Durga Puri,
Shabdara, Oalhi-32

3, Sh.Dharminder
£-554, IMangloi Phase-II .
Oalhi-41

4, Sh.ftaj Pal Singh
0-175, Dahangirpuri , Delhi-33

5, Sh.Nagina Prasad
r/o 467/0,Azadpuri Uillaga, DeLhi-SS

(By Advocate Sh. D.C.Madan)

y s.

1, Govt.of fCT Dt« Delhi
through Chief Secretary
5-Sham Nath flarg, Oalhi,

2. Director General Home Guards and Civil
Defence O'rgn.CTI Complex, Raja Cardan,
Nau 0elhi-27

(By Advocate Sho Dog Singh) ... Respondents

0A-1Q73/g5

1, Sh.Char an Singh
V  j □-3,flandavali jFf-zilpur ,

Unchepar, Dalhi-93

2, Sh.Pushpinder Singh
lJP-129, Uazirpur Uill.Ashok Uihar,
Dalhi-52

3, Sh.Pram Dev Singh
Gali No. 3, Kaushik Enolav^e
flathura Road, Bufadi ,Delhi-9

4, Sh.Siya Ram l/erma
C-5/D MotiaKhanjNeu Delhi.

5, Sh.Om Pratash
305/2, Nehru NagaT
Main Road Gali No.4, Neu Oelhi-S

6, Sh.Shiv ShankaP ' Sha: ma
H.No. 229, Bain Mandir Gali
Chhota Bazar jShahdara,O0lhi-32

7, Sh.Subhash
H.No.2, College Lane



Ni/

u
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N ear ftSiluay Dispensary
Tilak Bridge,Weu Oelhi-1

8, Sh.Surinder Pal Singh
H,I\!o„10 2/a Jaiprakash Magar Wast Gonda,
Shahdar a,0 alhi-53

9, Sh.Waresh Kumar
Darapur Kala,0elhi~3g

10, Sh.Daulat Ram ■
R/O 305-C,Gali No. 25,
Ashok Nagar,3hahdara,D3lhi~53

11, Sh,Ranjit Singh
R/o Block aU , 174-C,Utri Paetampura,
Delhi-34,

12, Sh.Hari Chand
£-24, Sidharth Basti, HariNagar
Ashram, N au Delhi-14

13, 3h,C-lander Ki shore Thakur
H.No, 2127, Nehru Camp,Kirti Nagar,
New Delhi-15

14, 3h, Deepak Kumar
R/O 210, flunshi Ram Colony,
Near flukherji Nagar, Delhi-9

15, Sh.Mahipal
s/o Sh.Ram Singh
H.No.432,Gat a No.9,
S u at a nt r a Nag ar , N ar si a,
0 alhi~40

16, Sh .Chand ar Pal Singh
R/o 9/4439, a jit Nagar, Gandhi Nagar,
Gall No. 7, Dslhi-31

17, Sh.Rakesh Chand
R/O Block A-3/271,
Nand JMagri ,0 3lhi-93 ■

18, Sh.Ram A^tar
R/o Dhuggi No.C-32/8/l94, Gduard Squara,
Go 1B f1 ar k et, N 0u) D elhi,

19, Sh.Narinder Kumar
R/O 5/49, Khichripur,Dalhi-91

(By Advocats Shri D.C.Madan ) '**

\Is.

1, Lt , Gouernar,
Gout,of NCT of Delhi
Raj Bhau®, Delhi

2, Director General
Home Guards and Ciuil Orgn.
Nishkam S eu a Bhauan,Raja Gard en ,N/0 3lhi-27

(By Advocate Shri Dog Singh ) ■ ... Respondents
0A°11 70/95

1, Sh.Kamssh Kumar
r/o 1968,near Police Station
NaEla, Delhi-4a

2. Sh.iRaj Pal
H.No,518, ypO Auchandi ,Dslhi-39



J

3.

6.

7.

10

11

(By

1.

2.

(8y

OA

-12-

Sh.Wav/ Rang Kumar

S/o 3h,T;sk C&ao'^
H.No.144,'JP0 Baknar jNarela,
D8lhi-40

3h.Sultan Singh
H.N,o.14Q, UPO Bakner jIMarsla,
D3lhi-40 "

3h. Ram ash Chand
near Neui Buffalo Dairy
Alipur, Delhi-36

3h. Cham an Singh
H,l\!o.9 89 , Panapaposyan,
Nar3la> 03lhi-40

SheDharam Pal Singh,
H,No.6525 Pan a Udyan,
Narela, Qelhi-40

Sh.Suresh Kumar
H.No.SB, b'BQ Baknar ,i\!ar ela.

Sh.Suraj Bhan
H , No . 557,Panna Udyan
Narsla, Dslhi--40

Sh.Bai Pr akash , H.G
s/o Shri Manghe Ram,
H.No.Punjabi Colony,
Narela, flandi,
Dslhi-4Q

Sh.Suraj Bir Singh
s/o Sh.flahr Singh
r/o H.No«7B,"
W ai Basti,
Bakner ,
Ne^ phat ak ,Nar ela, ■ Dalhi-40

Advocaca Shri B.C.fladan )

U s.

Go\/t.of NCT of Delhi
through Chief Secretary
5,Sham Nath i^arg,Delhi.

The Director General

Home Guards and Civil Defence

Organisation, CTI Complex,
Raja GardenjNeu Delhi-27

Advocate 3h, Dog Singh )

1536/95

Applic ant s

Respond ent s

1. Sh.Uishamber Singh
£-422, Nav Diuan Camp
Govindpuri ,Neu Delhi-19

(By Advocate Shri D.3. Garg )

Applic ant

Vs.

1, The Commandant alhi Home Guards
Oireccorate General of Home Guards & Civil
Defence ,Nishkam Seua Bhauan,Raja Garden,

■ Neu Delhi.
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2, The Director General '
^  Home Guards & Ciuil Oafance

Nishkam Seua Bhacan, Raja Garden,
N-au Delhi.

3, The Head
Dalhi Home Guards

H.Q. of Dalhi Hqma iSuards
Wikas Bhauan, I «P»Bhavjan,N/Delhi—2

4, TheSscratarytQG.O.I,.
Ministry of Hgrae Affairs, Resnondents
South Block, Meu Delhi. t^esponoenrs

(By Advocate Sh. Sur at Singh )

0 R 0 £ R(QRAL)

(Hon'ble Smt.Lakshmi Suarnih athan Member ( j)

. As the above applications rai.se the same questions of

lavj and fact, uith the consent of the parties, these ysre taken

up together and are being disposed of by a common order,

2, The main grievance of the applicants in these cases ^

-- is-against the alleged arbitrary and illegal action of the

respondents orally threatening tham that if thay do not fill

Up the declaration form, uith respect to their amploymant status-,

their services uill be terminated. The. applicants have also

submitted that for certain periods that they, had worked as-

Hgma Guards thay have not been paid so far, Shr i ' 3, C adan,

learned counsel for the applicants has further submitted

during the hearing^ that all the applicants are nou continuing

in the jab as Home Guards., The learned counsel for'the respon

dents has also submitted that the so called threatened action

apprehended by the applicants no 1-ongar survives and they do"

not prQpo.3S to take any action against the applicants solely on

the ground of not fil.ling the declaration form with respect to

their employment status. The learned counsel for the respondents

■also submits that- if any amount is due to the applicants for the.

-period thay had actually worked -as Home Guards, the same shall

be paid within one month from-the date of receipt of a copy of

this order, in accordance with the rules,

3. In the light of the. above submissions and the

plsadings. uc find that the m.^ n prayer, in the OAs havs
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bsGom3" infTuctuous and ths Isamad counsel for the applicants

008S not press the other praysrs. Ths rasoonciants arc, houararj

dir acted so pay the applicants their due a'"nountSj if any, for

the periods thay had actually uorksd as Homa Guards, in

accordance uith the axt ant rules/instructions.

4

These OAs ar a disposad of as abova. No ordsr as ti

t-* O S o s ® ^

t n 4 D j ajl
f'l a n b er^-trr'J"

CSmt ̂ Lakshmi Suaminathgn )
ti s:r b er (0)


